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Counsel for the appllicant ¢ None.
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4./ 2,12]96, Shri S.R. ahmad, the counsel for the apnlicant,

The learned counsel for the applicant suomits that

the reliefs sought for in this application have already

been given to the apnlicant by the department, Accordingly,

he wants to withdraw the application, Permission is granted

T : : . -
This agnlication is dismissed as withdrawn.
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